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(d} dues to departments
| dealing with telephories

(e} dues to departments
 dlealing with government
“transport (Including
2lreraft and helicopters)

{f) Other dues, If shy

(b}

§)] Incnme Tax in¢luding
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Glve also Parmanent
Account Number (PAN)]

T HKPKZ;O/‘B’_C

(1) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return fited.]

{Iliy Sales Tax [Only in
case of proprietary
busfn&sa]

(\r] Property Tax

.

GPF/CPF/PRAN No.

Personal Detall

110185365446

Gender oy II]
Data of Birth e j "O | o' 2 _[ \q TZ | (DD/MYYYY)

(M/F)

Class/Group e ] C

Cadre

Hamne District s PATNA

Place:..

W B/C)

[ BIRERETRRTETERE ]

Fu!l Name 2.g. B A5, -Blhar Adminlstrative Service,

B.5.5.- Blhar Secretarlat Service elc.)

I hereby declare that the above detalls are true to the best of my
knowledge and belief,
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Date: 4/2. /2 QZJ ,

Nobe:

Signature .. iy .t
oot Enployes: SHOUHA. JUMART
DeslgnathnL,.OE.[Z‘C.E”AIZATNJ}&N T

oepartmentLHAR . LEGISIATIVE ASSEMBL
PATN A

Please =ign each page of the declaration. Assek declaration form
must be in A4 size white paper with computer typed (single sida)

in preseribed forniat,




